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CA. Mahalingam Suresh Kumar

Insolvency Professional

IBBI Reg. No. IBBI/IPA-001/1P-P00110/2017-2018/10217

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

[SRT LAKSHMI SARASWATHI SPINTEX LIMITED] OPERATING IN [Manufacturer and Exporter of

Cotton, Yarn and Grey Fabric] AT [Tirupur District]

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

M/s SRI LAKSHMI SARASWATHI SPINTEX LIMITED
PAN: AAPCS1918R /
CIN: U17120TN2010PLC078474

Address of the registered office

No.9, [Old No.8], Crescent Road, Shenoy Nagar, Chennai
— 600030.

URL of website

INIL

Details of place where majority of fixed
assets are located

Plot measuring (1 acre and 80 cents) in Plot no:10 of
Nethaji Apparel Park comprising SF No:563/564
Eettiveerampalayam Village, Tiruppur-641666

Installed capacity of main products/
services

The Company’s major revenue is from sale of yarn, fabric
and readymade garments.

Quantity and value of main products/
services sold in last financial year

As per the Audited Financial Statements, Turnover from
the Operation for the FY 2018-2019 is Rs.85,73,86,101/-
[Now CD is in-operative]

Number of employees/ workmen

Not Known [Now CD is in-operative]

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be collected from the office of RP:

CA Mahalingam Suresh Kumar
M/s. SPP Insolvency Professional LLP.,
INo0.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam,

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Coimbatore 641045
Ph.no:73730 52341/ 94888 10404
[email to msureshkumar@jicai.org / slssl.cirp@gmail.com ]

10.

Last date for receipt of expression of
interest

08" September,2023

M/s. SPP & Co., Chartered Accountants

No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.
T:491 422 -2319882, +91 73730 52341, E : msureshkumar@icai.org, cirp@sppgroups.com




CA. Mahalingam Suresh Kumar
%‘ Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/1P-P00110/2017-2018/10217

Date of issue of provisional list of ’
prospective resolution applicants 13% September,2023

11.

12 Last date for submission of objections

th
to provisional list 18" September. 2020

\
19, |Process swmail id to sibmit BOT msureshkumar@jicai.org /slssl.cirp@email.com

Place: Coimbatore < §
Date : 16-08-2023

e of Resolution Professional
A-001/1P-P00110/ 2017-18/10217

Reg. No.-IBBI/
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M/s. SPP & Co., Chartered Accountants
No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.
T:+91422-2319882, +91 73730 52341, E: msureshkumar@icai.org, cirp@sppgroups.com
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auLpd@L LGley GFuig CLmeSsum, FbCHasHeTGLIM 9euT
BETLITETTE FHBTTLTSDSE CHihs @TulTamey, oreihd
G @) meuenguyd L9 S5 alFTIERNT HL_SSlaT. @)%V, 675
ayb G)STNLIT I GTAT UTFHET FailijeiTarTerTT. (Q)OBIIBS Fi, 9| (TheveT
HTTHESF 6T wHLICLIF Fldeed Henl_Fuwims FHSTmLTLD LigGuie)
Bwpsens GLmeSevm 2 1% GlFiigearT.

LlestaurT meSTLITSeT @) heurfl_(Lptb QIBTL_iTh S/ eIFTTenewT Bl
Glevrr. lFTIeeRTUNGD, (BT HTTSFd oM MILD @G TWLNTHT6Y, YT
b & eLpaurt L5 gL FTaued leneuiibiaerley LiDGe 1) eLps@HH6T
blaiewaniley 2 6irer b, Liewtd GIFHTHGH6D aurhiged Lidenesuled
SHTT D] TOLL (b 9(BEWT HTITSEIHenS @)(mau(bLb Gy OlaTaney
O\FU'15 LD OIS B).

QSRS 51, 2 uILpbS (BT HTTSHHHIGT FL_cvdews FHSHITT
Lt Lig@uiled GlFwevLIL (b au(BLD FHeL@euTg:E 2(HCH GIFHTL L 1)
Ll (peirar HLfleysailed Liensdss Hib OB iLieubs ).

@)meuenii)ib e %) O\Fu1s GLimeServmt, 9jeurraerill b O\BmL_ih Sl
NFTTEOGRT BL_SG) uU(KEIGTDETIT.

epapl‘.dinﬁ’ . COm .

3l(dlw hlemsuuflsy
Campleumefl &L6vLD 1BL L

Caneney, 4,5.16: Camenay 9GS 9)(LpGl hlenev
uflev Ggmiplevremluilesr FL_euib LA L’ 1 FibLI
aud O _ms GumeSevri elFmyenesT HL_&&)
QU(HGFGTmETIT.

Cameneu O\GIBIGLITESTUILD L STIT LIGEenIF
Carrpgeut Lomessiidgaid (55), Faelld Olamiplevrerl.
Qeurr oevarad, @Lobensseerts LB seniGuw
UFIS F| QU HIGTATTIT. HL_[h 5 BITL_H@HI:S, (LPGITL]
Carewavd@d OFermil (B of®  Gapbiweur,
9ygeiLilsstert Calemed@hd GlFeavallebensy cTerd;
FUILGEN S @)bhlemevuiled, oeurs @i’ 1g6v
Qps  SITHTODLD T FUSTEH LGS
Garrpg O SHILod 56T GFGVIRILTLD HTeU6V FleneviLid,
F15@ OFareumiis&ipenn sHae0 O\pfelldsieTer
T, FLbLIeU Q) 515 U GLimelevmt, af " (hd
GeTGar GlFast m) LM $SGLIT %) LoTessdHLD Q)n/b S
GI_b® 5 QS aibS ).

FL_6uLb 9j(Lp&hu Blewevulleh () mBSSTeD, @b
Flov BTL_56T 9GNS (HSH6VITLD 6TawT S FnDLILIKIEID S
FLDLIGULD O\BTLITLIMS uULpSH@HLT LiGley GlFuis GLimed
eITIT, eurt SNH0IFTen6 O\ F O\HTEESTL T 9)60
WG 2L cublenev LITEIS S 2 uMpBSTIT GT6TLIS
| GG B NFTTOHGHT BL_5% U(BEIGSTHETIT.

2_M6YH6T [BH&MLO6V
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
[SRI LAKSHMI SARASWATHI SPINTEX LIMITED]
OPERATING IN [MANUFACTURER AND EXPORTER OF COTTON,
YARN AND GREY FABRIC] AT [Tirupur District]
{Under Risgulation 36A(1) of the Insokvency and Bankruptcy Board of India
(fnzolvency Resodution Process for Comparate Persons) Beguiztions, 201 6)

/5. 5R1 LAKSHMI SARASWATHI SPINTEX LIMITED
PAN-AAPCSTEERS
CINAUT T 20 TN DPLEDTEAT 4

1 | Mame of the corporate debtor
atong with PAN / GIN T LLP Mo,

No.8, |0ld No 8], Ceascant Road,

¢ | Address of the reqistered office Shenay Nagar, Ghennai — 600 030,

3 | URL of website [ NIL

Plot maasuring (1acrg and 30 cents) in Plof no:10
of Methajl Apparet Park comprising

SF Wo:a63/564 Eettivesrampalayvam Yillage,
Tiruppur - 641 GGG

Defails of place where majority
of fiwed assels are kcated

Ingtalled capacity of main

The Comgany's major revenue & from sale of
5 | products | services

varn, fabeic and readymada garments

A5 per the Audited Financial Staterments, Turnaver
6 | products / seevices sodd in last [ Troem the Operation for the FY 2018-2019 is
financial year Re.BS, 7386, 101/~ [Mow CD i in-operative]

Quardity snd walee ol main

a Prasarini Thailam®
LT +91 93657 B4

1;" +E1 BBZEE 90109

= | Mumbar of emplayeas / workman | Nat Known [Mow GO s in-operatival

B | Further details mciuding kast
awailable financial stataments
{with schadules) of b years,
lists of creditors, relevant dates
for subsaquent evants of tha
process are avallable ak:

Can be colecied drom the ollice ol RP:

CA Mahalingam Suresh Kiemar

W'z, PP nsolvency Professional LLP,
Mo, 2779, Mivedh Vikas, Pankaia Ml Road
Puliyakulam, Caimbalons - B41 045

Ph.Mo @ 73730 52341 / Q4BE8 10404
[e-mail o - mserashkemandicai org
elzsl clrpagmail carm]

Eligility for resalution appicants
9 | under section 25(2){h) of the
Code |5 avaiable at

1| Last date far receipt of

l 8th September, 2023
expression of interest

11| Date of issue of provislonal list of | 138 Septamber, 2023
prospaciive resalidion appicants

12 Lasl date for submission of

objections to provisional Est Y SeEe (08

13| Procass email id fo submit B0 msurashkumangdicai arg / slsslcirpabgmail.com

(CA. Mahalingam Suresh Bumar)
Name and Signature of Fesolution Professional
Reg. No -IBBYPA-D01AP-POOT10Y 2017-1810217

Flace - Coimbagoee
Duate : 16.06.202%
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Residents hitas e-sevacentre
in Semmencheri goes offline

Forced to travel 5 km to Sholinganallur to avail schemes say residents

MOHAN @Chennal

AFTER the closure of the e-se-
va centre a month and a half
ago, residents of Semmencheri
are forced to travel five km, to
Sholinganallur, to avail of gov-
ernment schemes.

Kousalya had to take a day
off from work and her son had
to take leave from school to
travel to Sholinganallur to
make changes in his Aadhaar
card. The closure of the sole e-
seva centre in Semmencheri is
forcing many like Kousalya to
travel to Sholinganallur.

Perumbakkam and Sem-
mencheri tenements together
house around 28,000 families,
who were relocated from vari-
ous parts of the city. A govern-
ment e-seva centre was opened
in 2021 in the office space of the
Tamil Nadu Urban Habitat De-
velopment Board (TNUHDB)
near Semmencheri Arch. The
centre was catering to the needs
of Perumbakkam and Sem-
mencheri residents.

The residents allege that the
centre was closed without any
notice. Mercy, a resident of
Semmencheri told TNIE, “Ear-
lier people had to travel up to
Sholinganallur to avail of the
services. After repeated re-
quests, a centre with a single
counter was opened in Sem-
mencheri in 2021. But now with
the closure of this centre, eve-
ryone is forced to travel to

10-yr-old on
bicycle run
over by bus

Sholinganallur.”

When TNIE visited the spot,
the centre was closed. Resi-
dents said even the helpline
number was not reachable.

Kousalya, an inhabitant of
Kotturpuram was relocated to
Perumbakkam in 2007. “Even
for minor services we have to
go to Sholinganallur centre,
where appointments are token
based. Every day only 25 - 30 to-
kens are provided. To get the
token we have to be present at
Sholinganallur centre by 7 am.
This particular centre caters to
residents of Sholinganallur,
Semmencheri and Perum-
bakkam. They are very hostile
towards residents from these
two tenements. We need a fully
operational e-seva centre with
all services again in our area.”

Residents of these tenements

EXPRESS NEWS SERVICE @ Chennai
THREE people were Kkilled in
two separate accidents in the
city on Tuesday.

In the first incident, a 10-
year-old boy died after a gov-
ernment bus allegedly hit his
bicycle while he was trying to
cross the road near Kalpakkam
in the Chengalpattu district on

L
—_—
Pl et .
=

Re5|dents allege the centre was closed without any notice and even the helpline
number is not working | monisH LiNus

are from low-income groups
like daily wage earners, so tak-
ing a day off means a cut in
their income, according to so-
cial activist Vanessa Peter. She
further added, “Within the city,
many centres are idle most of
the time. For densely populated
areas like Semmencheri and
Perumbakkam, a centre that
provides access to all social se-
curity schemes need to be
opened.”

A Sholinganallur corpora-
tion official told TNIE, “We
only provide land. The admin-
istration of e-seva centres does
not come under us. I'm not
aware of this problem. We will
check and take this up with the
concerned department.” Offi-
cials from the Tamil Nadu e-
governance agency were not
available for comment.

Tuesday.

The victim identified as
Shravan, a Class IV student,
was returning home after at-
tending the Independence Day
celebrations at his school.
While he was attempting to
cross the road, a government
bus headed to Kalpakkam from
Chennai hit him. Shravan died
on the spot. Kalpakkam police

08 gim

The PM 2.5 level recorded at Alandur |

on Wednesday. Nitrogen dioxide
level was at 15 pg/m3 against the
prescribed standard of 80 pg/m3

E Twitter @ xpresstn
n ‘TNIE Tamilnadu’ @ xpresstn

Narikurava woman attacks rival bizwoman, held

EXPRESS NEWS SERVICE @Chennal

A tussle over the rlght to do
business at a particular loca-
tion among two women vendors
turned ugly when a 23-year-old
Narikurava woman vendor
identified as Ashwini stabbed
another woman in Mamal-
lapuram on Tuesday night.
Ashwini was later arrested.
The victim, identified as Na-

‘Explain why
transpersons not
issued pattas’

EXPRESS NEWS SERVICE @Chennan
THE Madras High Court on
Wednesday rapped the civic
body chief of Cuddalore for op-
posing issuance of house patta
to transgender persons.

A perusal of representation
he submitted to the district col-
lector reveals he is developing
hatred towards transgenders
and it is ‘unconstitutional’ and
the representation itself is ‘di-
rectly in violation of Article 19
(1) (d) of the Constitution’, Jus-
tice SM Subramaniam said.
The observations were made
when a petition filed by Nain-
arkuppam village panchayat
president ND Mohan, seeking
orders to cancel the patta is-
sued to transgenders, came up
for hearing. Directing him to
file an affidavit to explain un-
der what authority of law he
had sent the representation to
the collector, the judge posted
the matter to August 21.

One killed, 6 injured

Tiruchy: A 50-year-old man was
killed and six others were injured
after the car they were travelling
in overturned following a collision
with a bus in Samayapuram.

recovered his body and sent it
for postmortem. The bus driver
was arrested.

dhiya, was sent to a govern-
ment hospital for treatment.

According to the po-
lice, Ashwini and Na-
dhiya, who sell beads,
bangles and other items,
were constantly fight-
ing over the past few
months. While Ashwini
was a street vendor, Na-
dhiya has her shop.

On Tuesday night, a quarrel

I
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sSnwini

broke out between the two
again, and in a fit of rage, Ash-
wini attacked Nadhiya
with a knife. She was in-
jured and rushed to a
hospital. A police com-
plaint was lodged and
Ashwini was arrested
under charges of at-
tempt to murder. She
was later remanded in
judicial custody.

2,381 teachers to undergo
kindergarten training

EXPRESS NEWS SERVICE @ Chennai

THE State Council of Educa-
tional Research and Training
(SCERT) will conduct training
programmes for special
teachers employed in
2,381 government kin-
dergarten schools
across the state. Offi-
cials said the training

The training will be organ-
ised in two levels. First, the lec-
turers in the District Institute
of Education and Training
(DIET) and cluster resource co-

ordinators will be trained.
They, in turn, will go
across the districts and
conduct training. One
teacher per school is
employed for handling

programme is based on LKG and UKG classes
an instruction from across the state with
the Samagra Shiksha Learning Salem district having
Abhtyan director. “It SCERT, along with the highest of 153
will improve the qual- teachers.

ity of education for
kindergarten stu-
dents and help them
develop reading and
writing skills at an
early age. The SCERT,
along with experts,
has prepared teaching and
learning materials which
would be useful for the stu-
dents. The teachers will also be
trained to create these materi-
als,” they added.

In another incident, two men
were Killed after their motor-
bike rammed a parked lorry
near Guduvanchery on Tues-
day night.

Guduvanchery Traffic Inves-
tigation Wing (TIW) police said
Rajkumar (27) was riding the
bike and Vinoth (26) was riding
pillion. Both hail from the The-
ni district and work as engi-

experts, has
prepared teaching
and learning
materials which
would be useful for
the students

LKG and UKG
classes were intro-
duced in government
schools in 2019 to im-
prove enrolment in
Class 1. The govern-
ment’s decision to
close kindergarten schools last
year was revoked due to a back-
lash from educationalists and
parents. More than 40,000 stu-
dents have been enrolled in kin-
dergartens across the state.

neers at Thoraipakkam. On
Tuesday night, they were re-
turning to Chennai from Ooty.
When they were on the GST
Road near Guduvanchery, the
bike allegedly rammed a
parked lorry They suffered
grievous injuries and were
rushed to a hospital, where
they succumbed on
Wednesday:.

This is not the first time Ash-
wini has made headlines, In
2021, Ashwini was refused an-
nadhanam served at a local
temple because she was a Na-
rikurava. After the video of the
incident went viral, Chief Min-
ister MK Stalin visited her
house.

Later, HR&CE Minister PK
Sekarbabu ate food with Ashi-
wini at the same temple.

EXPRESS READ

Mandrowns in Marina

Chennai: An unidentified man
drowned in the Marina on
Tuesday afternoon. The man who
standing in knee-deep water was
pulled in by a giant wave, said the
police. Police personnel saw the
incident and rushed in to help.
They pulled him out and tried to
resuscitate him but without luck.
He was rushed to a nearby
hospital, where he was declared
dead. A probe is on. ENS

Power cut tomorrow

Chennai: To facilitate
maintenance work, power supply
will be suspended in parts of
Chennai from9 amto 2 pmon
August 18, and it will be restored
earlier if the work is completed.
Here are the details: PORUR:
CHEMBARAMBAKKAM
Meppur,Bangalore Trunk road,
Agarammel, Nazarathpet,
Thirumazhisai, Malayambakkam
and surrounding areas. ENS

‘Expedite SWD work’

Chennai: The Corporation on
Wednesday held a consultation
meeting to review monsoon
preparedness. It was chaired by
Corporation Commissioner J
Radhakrishnan. He instructed the
officials to expedite stormwater
drain works and barricade areas
when work is being undertaken.
“Health department should be
ready to hold fever camps and
ensure adequate medicine stock,”
he added. ENS
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qﬁa’aa‘u w] Union Bank ANNA NAGAR BHRHEH

Ehannar &00 040, Phc0d4- Eﬂ-ﬂil]?lln' 0705,
| Email:ubind$53060@unionbanksindla bank

Annanagar 1 Branch (553069)

Appendix IV - POSSESSION NOTICE [RULE &(1)] (For Immovable property)

Whereas, the undersigned being the avthorisad officer of Union Bank of India,
Shanti Colony Annanagar, AG 3 BLOCK, 4™ AVEMUE, ANNANAGAR under the
securitisation and Reconstruction of Financial Assats and Enforcement Security
Interest (Second) Act, 2002 (Act No. 54 of 2002)and in exercise of powers
conferred under Section 13(12) read with rule 3 of the Securty Interest
(Enforcement) Rules, 2002 issued a demand nobce dated 10-05-2023 calling

upon the borrower 1, M/s. Sreevari Agencies, 2. Mr. K.5.Badrinathan S/o
K.Surendra Chelty, 3.Mr. K.Surendra Chefty S/o Lale K.Seshaiah Chetly,
4.Mrs. K.5. Hamalatha Wio K.Surendra Chetty 1o repay the amount mantioned in
the notice being Rs. 53,41,528.00 {Rupees Fifly Three Lacs Forty One
Thousand Five Hundred and Twenty Eight Rupees Only) within 60 days from
the date of receipt of the said notice
The borroweer having failed to repay the amount, nofice is hereby given fo the
borrower and the public in general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred on him/her
under Saction 13(4) of the said Act read with rule & of the said rules on this
16" day of August year 2023.
The borrower in particular and tha public in general &5 hereby cautionad not 1o
deal with the property and any dealings with the property will be subject 1o the
charge of the Union Bank of India, Shanti Colony Annanagar for an amount
Rs.53,41,528.00 and interest therean,
The borrawier's attention is invited to provisions of sub-section (8) of section 13
of the Act, in respect of time available to the borrower to redeem the secured assets.
DESCRIPTION DF IMMOVABLE PROPERTY
_________ Immovable property of Residential Building af TS.No. 52
Part, 5. Nip, 1ﬂ3f1 part, 13772 part, plot No:53 part, Vivekananda Sirest,
Argmbakkam, within the regesiration Sub-Dsirict Arumbakkam and District
Chennai, Tamil Nadu 600108, in the name of MrSurendra Chatty, and
Mirs. K.S5 Hamalatha total phot area of S84 Sq.F Bounded : On the North by
Morthern portion of Plot Me:53, On the South by 30'wide road® Private Land, On
the Eazt by : Vivekananda Street. On the West by o TS Mo.45/part and 4241
belonging to R.Siundaravadivelu. Property 2: Immovable property of land and
residential building at Mew No.391, old Mo, 24002, 7.5 No37/3 part, Block Mo-27,
Aminjikarai, Egmare -Murgambakkam, Chennai, Tamil Nadu 600022, owned by
Mr.K.Surendra Chetty, fofal plof area of £33 5g 7 Bounded : On the Morth by:
Land Belonging to V.Zanthi, On the South by Viswanatha Mudaliar and Lakshmi
Admmal’s Howse, On the East by ; Gorporation School Compound wall, On the
West by : Land Belonging to K. Balasubramanian. Together with Right of way in
10" passage leading Poonamalle High Road as mentioned in sale deed dated
31.10.1969 in favour of Mrs. Lakshmi Narayanmammal. Within the Sub-
Registration District of Anna Magar and the Registration district of Chennai.

Date : 16.08.2023, Place | Ghennal
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' Aadhar Housing Finance Ltd.

Authonsed OMcer, URION BANK OF INDIA

INVITATION FOR EXPRESSION OF INTEREST FOR

[SRI LAKSHMI SARASWATHI SPINTEX LIMITED]
OPERATING IN [MANUFACTURER AND EXPORTER OF COTTON,
YARN AND GREY FABRIC] AT [Tirupur District]

[Under Regulation 384(1) of the Insolvency and Bankreptcy Board af Inds
(Insoévency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1| Mame of the corporats debtar
aleng wilth PAR ¢ CIN S LLP Na,

M5 SR LAKSHMI SARASWATHI SPINTEX LIMITED
PANAAPCE1918R/
CIN:LT1 20TH201 DPLCOTA474

2 | Address of the reqistered office

Fo.%, [0id Mo.8), Grescent Road,
Shenoy Nagar, Chennai — GO0 030,

3| URL of wabsile

RiL

4 | Details of place whers rmajorty
of fixed aszets are located

Plot measiedng {1acre and B0 cants) in Plol no:10
of Methaji Apparel Park comprising

aF Mo-hEd 564 Eetlivesrampaiayam Village,
Tiruppur - 541 668

Insta¥ed capacity of main
3 | products / sarvices

The Company's major revenue is from safe of
yarn, fabrig and raadyrmade gasments,

linancial year

(uantity and value of main
B | products / services sold in last

A5 per the Audied Financial Statemants, Turnawer
from Ehe Ogreratian for the FY 2018-20108 5
Rs.85 73,66, 101 [Mow CD is in-operaiive]

MINISTRY OF PORTS, SHIPPING

AND WATERWAYS
(PORTS WING)
1, Transport Bhawan, Parliament Street, New Delhi - 110001.

SHORT ADVERTISEMENT FOR FILLING UP VACANCY
IN ADJUDICATORY BOARD

Applications are invited for filling up the post of Presiding Officer
(one) for the Adjudicatory Board for Major Ports constituted under
The Major Port Authorities Act, 2021. Retired Judges of the Supreme
Court of India / Retired Chief Justices of any High Court of India are
eligible for the post of Presiding Officer. Detailed Advertisement may
be seen on the website of the Ministry (https://shipmin.gov.in).

Last date of receipt of applications through proper channel is
09.09.2023 till 05:30 PM. Corrigendum / Addendum, if any, in this
regard would be published only on MoPSW's Website.

CBC 37201/11/0009/2324

OF TRADITIONAL MEDICINE

Nehru Nagar, National Highway No. 4,

BELAGAVI - 590 010. Tel: 0831- 2475477,
WALK-IN INTERVIEW

Eligible candidates are invited for the Walk-in interview for the
following temporary post under the Mega TB Elimination
Project to be conducted at District TB Control Office, DHO
Campus, SP office Road, Near Jayadeva Hospital, Kalaburagi -
585105 on 31st August 2023 from 9:30 AM onwards.

Sr. No. of

No. Post Name ihanadies Posting at
Lab Technician / e

1. X-ray Technician 02 (UR) | Kalburgi District

7 | Humber of emplyypaes | workmen | Bt Known [Naw GO is in-oparative]

B | Further details including last
available fmancial statemands
(with schedubes) of twa years,
fists of creditars, relevant dates
for subsequent events ol the
process are avaiabls at

Can be collected from the affice of RP:

CA Mahalingam Swash Kumar

bz, PP Inscivency Professional LLP,
Mo.27/, Nivedh VWikas, Pankaja Mill Road,
Pullyakutam, Colmibatore - 541 045

Eligibdity for resolution applicants
B lunder section 25(2)() of the
Code s avallable at

Fh Mo 73730 52347 94888 10404
|a-rmail b msurgshkumangicai o
slssl_cirpiEgmail.com|

TRY TO LEAVE THE EARTH A BETTER PLACE
THAN WHEN YOU ARRIVED ) sione steLoon

For detailed advertisement please visit the hitps:/ficmrnitm.res.in/
careers and www.icmr.nic.in websites,

Date - 08.08.2023 Sdi-
Place: Belagavi Director

10l Last dale For racaipd af
exprassian of inferest

DBth Sepiember, 2023

1

—_

Date of issue of provisional lis af | 131h September, 2023
prospective resolution applicants

12| Last date for submissian of
ohijections 1o provisicna list

16th September, 2023

13| Pracess email # 1o submit EQI

msureshkumar@icai.on / slsslcp@omail.com

Date

Flaca : Coimbalong
C16.08.2023

(CA. Mahalingam Swresh Kumar)
Mame and Signature of Resclution Professional
Req. Na -IBEIPA-00TMP-PIN 10 20171810217

T e e e 0 0 e e 0 0 e O O I - O I Gl IO sl

.Cﬂrpnrate Office : 802, Natraj By Rustomjes, Westem Express Highway. Sir M.V, Road

: Andheri East. Mumbai - 400069, Maharashtra

' Chennai Branch : Shop No 11 & 114, Old No 54 , Shop Mo 304 , 3rd Floor Challama®l | Sir Thyagaraya Road T Nagar,

v Chennai -600017 . Tamilnada). A.O : Jawahar VB, Mob : 91764222499,

PROPERTY FOR SALE UNDER PROVISIONS OF SARFAESI ACT, 2002 THROUGH PRIVATE TREATY :

Wheraas the Authorised Officar, Aadhar Housing Finance Limited (AHFL) has taken the Possession u/s 13(4) of the Securitisation & |
Reconstruction of Financial Assets and Enforcement of Security interest Act, 2002 {The SARFAESI Act, 2002) of the propartias (“the @
Secured Assel’) given below. The Authorised Officer has received offer of Sale from some interested party against the above mentioned
Secured Assal under the SARFAESI Act far recoveary of the Securad Debl, Now, the Aulhonsed Officar is hareby giving the MNolice o Sale of the |
above said property through Privale Treaty in ferms of rule 8 and 2 of the Securily Interest (Enforcement) Rules 2002, The Details of the :

Account are as fallows:

I EITEEES

| Name of the Borrower | | Demand Notice | Resarve Total Qis Amount

ol S Date & Amount | Price (RP) oo Dest:nptmn of the Immovable ¢ pmperty

1./Loan Code. 19700002656 29-08-2019 | ¥ 15,15,000.00 IT-07-2023 Sy Mo 22/2A,24/3A 24/5A & 32MA, Pl-a:-t_f"-!-.’:r 30 Mother Terasa
{Chennai Branch) 4.02.193.00 (Rupess Fiftieen | F 26,37 595.00 Garden Seamapuram Solapuram Ponneri, Thiruvallur, Chennai-
!Gm'l'ndmj Y (Bomower) ¥24,02,193. Lakhs Fiftsan d 601203, Tamil Nadu. Bounded ; East By : Flot No: 25, West By :| .
{Sheeba G (Co Bomawer) Thousand Oniy) 24 ft. Road, North By : Piot No: 28 and 27 and South By :|!
; Vacant Land, :

"As is what is basis’ and Whatever is

there is basis'. AHFL is nol responsible for any labilities whatsosver pending upon the said property, The Authorised Officer reserves the
right to accept or reject the offer without assigning any reason whatsoever and sale will be subject to confirmation by Secured Creditor. On ;
the acceptance of offer of proposed buyer, halshe is required to deposit 25% of accepted price inclusive adiustment of Eamast Money |
Balance immediately and the balance amount shall be paid by the purchaser within 15 (fifteen) days from date of acceptance of Offer by the ¢
Secured Creditor. The proposed buyer is to note that in case of failure of payment of balance amount by him'her within the time specified, :
the amount already deposited shall stand forfeited and properly will be resold accordingly. This is 15 DAYS SALE NOTICE UNDER | '
SARFAESI ACT, 2002 is hereby given to the public in general and in particular to the Borrower (3], Co-Borrower (3} and Guarantnr

(s} that the above described immovable property mortgaged/charged to the Secured Creditor, the physical possession of which !

has been taken by the Authorised Officer of Aadhar Housing Finance Limited {AHFL) Secured Creditor, will be sold on “As Is :

where is”, "As is what is”, and "Whatever there is” and fo the amount due to Aadhar Housing Finance Lid,,

of sale, auction is liable to be stopped.

The Date of Auction is fixed for 01-09-2023

Place : Chennal

Date : 17.08.2023

:
- The Authorised Officer will hold auction for sale of the Secured Asset on "As is where is Basis",

in full before the date :

Authorised Officer '
Aadhar Housing Finance Limited :

q
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BEFORE THE HON'BLE DEBTS RECOVERY TRIBUMAL-II
AT CHENMNAI
T. A. NO. 1284 D1 2023
STATE BANK OF INDIA, SME, Adyar Branch,
Mo. 5,15t Cross Straet, [F'ntl anrt Kasturba I'-.Iagar
Adyar, Chennai-600 020. Rep. by its Chief Manager

APPLICANT

1) M/s NTL Call Taxi Private Limited

LFAH NO.AAENDOZ1E) Rep. by Hanaiju
Saravanan, Mo. 112, Muthival Beddy

Alandur, Chennai 600 016

2) Mr.G.Saravanan (PAN NO. BDBPS1158L),
Rep. by Director of M/s NTL Call Taxi Private Limited
o/g.ohr Ghinnappa Reddy Ganapaliy, N0 143/63,
West Coovam River, Chintadenipet, Chennal 600 D02,

3) Mr.D_Ramesh, (PAN NOAHPRI1DGOP),

Director
Trest,

Whereas as per Ministry of Environment and Forests, Government of India,
MNew Delhi, Environmental Impact Assessment Motification Number 501533 dated
14.09,2008, Public Hearing at the site or in its close Proximity - District wise is to be
Vs, carried out in the manner prescribed in Appendix IV of the said Notification for
ascertaining concems of local affected persons, for the projects covered in the
schedule of the said Notification.

Whereas the Public Hearing at or in close proximity to the site has to be
conducted by the State Pollution Control Board concerned in the specified manner
as per paragraph 7(111) sub para (iii} & Appendix-IV of the said Notification.

Whereas, as required, Public Hearing is proposed to be conducted by Tamil
MNadu Pollution Control Board for the following project on the date, time and venue
as mentioned below.

£ TAMILNADU POLLUTION CONTROL BOARD

PUBLIC NOTICE

Rep. Director of M NTL Call Taxi Private Limited, i . " Date & Time of| Place of
E."-:.'[':| Shri [Eugalrai,_ I'ggé? E';}?E Syful Mul Straet, a:. : Name of the Project and Location .\ earing Public Hf!aring
Hbl I nnai . - - - . -
4 M ;%Ea}aniini (PAN NO.AIZPD2720K | Commeon Bio-Medical M/s. Sri Jeyamani Saraswathi
Rep. by Director of Mis NTL Call Taxi Private Limited | Waste Treatment Facility at Thirumana Mahal,
Sfo, Shri Balakrishnan, No.5, Sadhasivam Strest, | SFNo.243/3, . 19.02.2023 = Door No. 66/1, Bogalur Village,
Chintadaripet, Chennai-600 002. U Keelakottai Group, Muthuvayal Village, at Near JSK HP Petrol Pump,
DEFENDAMNTS | Paramakudi Taluk, 10.30 AM Sathirakudi, Paramakudi Taluk,

SUMMONS TO DEFENDANTS THROUGH

! Ramanathapuram District

Ramanathapuram District

SUBSITITUTED SERVICE
Whereas the abova named Applicant has filed the above
referred Original Application bearing TA. No: 1284 OF

2023 in this Hon'bie Tribunal, for recovery of a sum of
R$.1,33,12,099.00 (Rupees One Crore Thiry Three 1

Lakhs Twelve Thowzand and Minety Mine only) a3 on 3
16.2.2022 from the defendants. Whereas the Service of :
summaons could not be effectad in the Ordinary mannar 3,
upon the afore-side Dafendants and substituted service

has been by the ordered Hon'ble Tribunal, and hence this 4,

notice through Paper publication.
You the above named Defendants are therefore directed to

appaar before the Hon'Ble Tribunal in Person or throuegh a 2
duly instructed Advocate and file Written Statement on or

before 31.8.2023 AT 11.00 a.m. and show cause as 1o why B.
reliefs praved for should not be granted.

Take Motice that in case of default, the aforesaid Criginal 7
Application shall be heard and decided in your abience, in ;
accordance to Law &,

GIVEN UNDER MY HAND AND SEAL OF THE TRIBUNAL
THIS 11th OF AUGUST 2023

Seal ol the Tribunal Sigpnature of the Hegislm;

All the news. In just a click.
Log to www.newindianexpress.com

- 623 504 on the project. Member Secretary
s [ I enenindinres DIPR / 945 ! Display / 2023 Tamil Nadu Pollution Control Board,
I\ I]:I A !.. | E ﬁ";ewézi‘flzzg:sémeﬁ BrEea SLbE SEAERD s tEsND Mg ylhy HiGSD v 0Bunh Chennai,

in this connection, it is informed that the Draft Environmental Impact Assessment
Report and summary of Environmental Impact Assessment Report in English
and Tamil are made available for public reference at the following places.

O/o. District Collector, Ramanathapuram District, Ramanathapuram,
District Industries Centre, Ramanathapuram District, Ramanathapuram.
0/o0. The Block Development Officer, Bogalur Panchayat Union, Bogalur,
Ramanathapuram District.

The Village Panchayat Office, Keelambal Panchayat, Paramakudi Taluk,
Ramanathapuram - 623527,

The Village Panchayat Office, Muthuvayal Village, Paramakudi Taluk,
Ramanathapuram - 623527,

O/o. District Environmental Engineer, Tamil Madu Poliution Control Board,
11984, lothi Nagar, Sakkarakkottai Village, Collectorate Post, Ramanathapuram.
Tamil Nadu Pollution Centrol Board, 76, Mount Salai, Guindy, Chennai - 32.
Regional Office, Ministry of Environment, Forest and Climate Change,
Mungambakkam, Chennai - GO0 034,

Suggestions, Views, Comments and Objection of the Public are invited within 30 days
from the date of publication of this notice, by Tamil Nadu Pollution Control Board.

All persons including Bonafide Residents, Environmental Groups and others,
located at the project site/sites of displacement/sites likely to be affected can
participate in the Public Hearing and they can also make Oral/Written suggestions to
District Ervironmental Engineer, Tamil Nadu Pollution Control Board, Ramanathapuram




